
HTGH COURT OF ANDHRA PRADESH

High Court of Andhro Prodesh - Civil Judges (Senior Division)

Vocqncies in the codre of Civil Judges (Senior Division) by promotion

f rom the codr e of Civil Judges (Junior Division) for the Yesr ?0t9 -
NOTIFIED.

ROC. NO J 60/20!9- B. sPL.

NOTIFTCATION NO.153-B.SPL: DATED:08.03 .?Otg.

Order doted 04.01.2007 of the Hon'ble Supreme Court in

Molik Mozhor Sulton vs. U.P. Public Service Commission (Civil

Appeal N0.1867 of 2006).
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The High Court of Andhro Prodesh, hereby notif ies

8 (eight) voconcies in the codre of Civil Judges (Senior Division) to be

f illed by promotion f rom the codr e of Civil Judges (Junior Division) for

the yeor 2Ot9.
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